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PAPERs UNDER AIR CORPORATION Ruris

THE MINISTER OF STATE IN
THE MINISTRY OF TOURISM AND
CIVIL AVIATION (DR, SAROJINI
MAHISHI): I beg to lay on the Table
a copy each of the following papers
(Hindi and English versions) under
sub-rule (5) of rule 8 of the Air Cor-
porations Rules, 1954: —

(1) Summary of Budget Estimat-
es for Revenue and Expendi-
ture of Air India for the year
1074-178.

(2) Summary of Actuals for the
year 1972-78, Budget Estimat-
es and Revised Estimates for
the year 1873-74 and Budget
Estimates for the 1974-76, of
Air India.

(3) Summary of Budget Estimat-
es for Revenue and Expendi-
ture of the Indian Airlines
for the year 1974-75.

(4) Summary of Actuals for the
vear 1972-73, Budget Estimat-
es and Revised Estimates for
1973-74 and Budget Estimat-
es for the year 1974-75, of
Indian Airlines. [Placed in
Library. See No. LT-7013/
T74.].

RerorT OF COMMISSIONER FOR LaNGUIS-

TIC MINORITIES IN INDIA AND NOTIFICA-

TIONS UNDER DELHI SIKH GURDWARAS
Act

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATON AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): On behalf of Shri
Ram Niwas Mirdha, I"beg to lay on
the Table—

{1) (i) A copy of the Fourteenth
Report of the Commijssioner
for Linguistic Minoritieg in
India for the period 1st July.
1871 to 30th June, 1872, under
clause (2) of article 350B of
the Constitution.

VAISAKHA 20, 1896 (SAKA)
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(li) A statement (Hindi and
English versions) showing
reasons for delay in laying
the above Report. [Placed
in  Library. See No. LT-
T7014/74].

(2) A copy each of the following
Notifications (Hindi versions)
under sub-section (4) of sec-
tion 39 of the Delhi Sikh Gur-
dwaras Act, 1971:—

(i) The Delhi Sikh Gurdwaras
Election of Protempore
Chairman, Pregident, Other

Office Bearers and Mem-
bers of the Executive
Board Rules, 1974, pub

lished in Notification No
F. 18(29)/78-Judl. in Delhi
Gazette dated the 28th
March. 1974

(ii) The Delhi 8ikh Gurdwaras
(Amendment) Rules, 1974,
published in Notification
No. F. 18(15)/73-Judl., 1n
Delhi Gazette dateg the
28th March, 1974,

(iii) The Delhi Sikh Gurdwaras
Management Committee
(Co-option of Members)
Rules, 1974, published in
Notification No. F. 18(18)/
Judl. in Delhi Gazette dated
the 8th May, 1974.

(iv) The Delhi Sikh Gurdwaras
Management Committee
(Election of Members)
Rules, 1974. published 1n
Notification No. F. 18/33/73
Notification No. F. 18(19}/
78-Judl, in Delhi Gazette
dated the 9th May, 1974.
|Palced in Labrar¥. See
No. LT-7015/74.1.

MR. SPEAKER: I did not get infor=-
mation that you would be laying it
on the Table on bekalf of Shri Ram
Niwas Mirdha,
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Notification No, 8.0. 818 in
Gazette of Indla dated the
6th April, 1974,

(b) The Marine Products Deve-
ment  Authority {Amend-
ment) Rules, 1974, published
in Notification No. 8.0. 914
in Gazette of India dated the
6th April, 1974,

(ii) Two statements (Hindi and

English versions) showing
reasons for delay in laying
the above Notifications. [Pla-
ced in Library. See No.
LT-7017/74.].

t 4 " (8) A copy eath of the following
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CERTIFIED ACCOUNTS AND AUDIT REPORT
oF CArpAMOM BoOARD ERNAKULAM AND
NoriricATIONS UNDER MARINE PRODUCTS
ExrPoRT DEVELOPMENT AUTHORITY
AcCT, TTC.

THE MINISTER OF COMMERCE
{PROF. D. P. CHATTOPADHYAYA):
I beg to lay on the Table—

Reports (Hindi versions under
sub-section (2) of section 16
of the Tariff Commission Act.
1961:—

(i) Report (1972) of the Tariff
Commission on the Price
Structure of Man-made
Fibreg and Yarns Industry—
Viscose Stape Fibre Spun
Yarn,

(ii) Report (1972) of the Tariff
Commission on the fair
prices for Rayon Tyre Cord.

(ili) Report (1873) of the Tariff

(1) A oopy of the Certified Ac-
counts (Hindi and English
versions) of the Cardamon
Board, Ernakulam, for the
year 1971-72 and the Audit

Commission on the Review
of the Automobile Ancillary
Industry. [Placeg in Lab-
rary. See No. LT-7018/74].

Report thereon, under sub- (4) A copy of the Cotton Textiles

section (4) of section 19 of
the Cardamon Act, 1965
{Placed in Library. See No.
LT-7016/74.].

(2) (i) A copy each of the fol-
lowing Notifications (Hindi
and English versions) under
sub-section (2) of section 33
of the Marine Products Ex-
port Development Authority
Act, 1972: —

(Control) Amendment Order,
1874 (Hindi and English ver-
sions) published in Notifica-
tion No. S.0. 978 in Gazette
of India dated the 20th April,
1874, under sub-section (8)
of section 3 of the Essential
Commodities Act, 1955. [Pla~
ced in Library. See No. LT-
LT-7016/74.].

(5) A copy of the Annual Report

(a) The Marine Products Ex-
port Developmpent Autho-
rity (Second Amendment)

| Rules, 1874, published in

(Hindi and English versions)
of the Coffee Board for the
year 1972-73. [Placed in Lib-
rary. See No. LT-7020/74].



